
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 30.10.2023  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicati

on 

Case No. 

Cour

t 

Fee 

Notifie

d 

amount  

to be 

paid 

Typ

e 

Rejec

t 

Statu

s 

  

1 P K BARIK 
109853/20

23 
30.10.2023 

WP(C)/22551/202

2 
7 

27.00,3*

27 
U 

   

2 C M BEHERA 
109856/20

23 
30.10.2023 OJC/793/1990 7 

 
U 

   

3 
R CH 

MOHAPATRA 

109857/20

23 
30.10.2023 CMP/1134/2022 7 

 
U 

   

4 B C PANDA 
109858/20

23 
30.10.2023 

WP(C)/32153/202

3 
7 

 
U 

   

5 D K SAHOO 
109859/20

23 
30.10.2023 

ARBA(ICA)/1/202

3 
7 

 
U 

   

6 N K ROUT 
109860/20

23 
30.10.2023 RFA/240/2010 7 

 
U 

   

7 N ROUT 
109861/20

23 
30.10.2023 OJC/676/1969 7 

 
U 

   

8 J P KAR 
109862/20

23 
30.10.2023 CRLMC/4078/2023 7 

 
U 

   

9 P K BARIK 
109863/20

23 
30.10.2023 

CRLREV/1081/200

9 
7 

 
U 

   

10 P K MISHRA 
109864/20

23 
30.10.2023 

BLAPL/10903/202

3 
7 

 
U 

   

11 B K HATI 
109865/20

23 
30.10.2023 RFA/38/2015 7 

 
U 

   

12 S K SWAIN 
109866/20

23 
30.10.2023 CRLMC/272/2011 7 

 
U 

   

13 P K SAHOO 
109867/20

23 
30.10.2023 ARBP/21/2010 7 

 
U 

   

14 G C BARIK 
109868/20

23 
30.10.2023 CONTC/6452/2023 7 

 
U 

   

15 G C BARIK 
109869/20

23 
30.10.2023 WA/1321/2022 7 

 
U 

   

16 S K BEHERA 
109870/20

23 
30.10.2023 CRLA/244/2017 7 

 
U 

   

17 M. NAIK 
109889/20

23 
30.10.2023 CONTC/7692/2023 10 

 
C 

   



18 
R.K. 

MOHABHOI 

109890/20

23 
30.10.2023 CONTC/7832/2023 10 

 
C 

   

19 S. DAS 
109891/20

23 
30.10.2023 CONTC/7983/2023 10 

 
C 

   

20 S.N. JENA 
109892/20

23 
30.10.2023 WA/648/2023 10 

 
C 

   

21 A.MOHANTY 
109895/20

23 
30.10.2023 WP(C)/3674/2023 7 3.00,3*3 U 

   

22 A.MOHANTY 
109896/20

23 
30.10.2023 

WP(C)/33221/202

2 
10 

 
U 

   

23 A.MOHANTY 
109897/20

23 
30.10.2023 WP(C)/789/2023 7 3.00,3*3 U 

   

24 A.MOHANTY 
109898/20

23 
30.10.2023 WP(C)/787/2023 7 3.00,3*3 U 

   

25 A.MOHANTY 
109899/20

23 
30.10.2023 WP(C)/3662/2023 7 3.00,3*3 U 

   

26 A.MOHANTY 
109900/20

23 
30.10.2023 WP(C)/792/2023 7 3.00,3*3 U 

   

27 N. DAS 
109902/20

23 
30.10.2023 ARBP/75/2019 7 

 
U 

   

28 S.K. RATH 
109904/20

23 
30.10.2023 CONTC/7057/2023 10 

 
C 

   

29 S.K. RATH 
109905/20

23 
30.10.2023 CONTC/7056/2023 10 

 
C 

   

30 S.K. RATH 
109906/20

23 
30.10.2023 CONTC/7055/2023 10 

 
C 

   

31 S.K. RATH 
109907/20

23 
30.10.2023 CONTC/7054/2023 10 

 
C 

   

32 

ASIT KUMAR 

DASH, MR. 

R.P.KAR 

109914/20

23 
30.10.2023 CRLREV/408/2023 10 

 
C 

   

33 D.K.NAYAK 
109915/20

23 
30.10.2023 CRLMC/3210/2023 10 

 
C 

   

34 M.R.SAHOO 
109916/20

23 
30.10.2023 CRLMC/3210/2023 10 

 
C 

   

35 
A.K.MOHANT

Y 

109918/20

23 
30.10.2023 

BLAPL/11017/202

3 
10 

 
C 

   

36 
R. K. 

DEHURY 

109919/20

23 
30.10.2023 CRLMC/3297/2017 7 3.00,3*3 U 

   

37 
NIRANJAN 

SAHOO 

109920/20

23 
30.10.2023 WP(C)/535/2020 12 

 
U 

   

38 D NAYAK 
109922/20

23 
30.10.2023 CRLREV/193/2012 7 

 
U 

   

39 J P KAR 
109923/20

23 
30.10.2023 

ABLAPL/12018/20

23 
7 

 
U 

   

40 H JENA 
109924/20

23 
30.10.2023 WA/460/2022 7 

 
U 

   



41 
B N 

MOHAPATRA 

109925/20

23 
30.10.2023 CRLMC/4274/2015 7 

 
U 

   

42 
PRAVAKAR 

PRADHAN 

109926/20

23 
30.10.2023 CONTC/3572/2022 7 

 
U 

   

43 B P SAMAL 
109927/20

23 
30.10.2023 CONTC/6967/2023 7 

 
U 

   

44 G SUNDARA 
109928/20

23 
30.10.2023 CONTC/854/2015 7 

 
U 

   

45 H JENA 
109929/20

23 
30.10.2023 

WP(C)/19165/202

3 
7 

4.00,3*4 

sent to 

xerox 

U 
   

46 G SUNDARA 
109930/20

23 
30.10.2023 CONTC/1677/2015 7 

 
U 

   

47 U CHHOTRAY 
109931/20

23 
30.10.2023 CONTC/7476/2023 7 

 
U 

   

48 U CHHOTRAY 
109932/20

23 
30.10.2023 CONTC/739/2023 7 

 
U 

   

49 U CHHOTRAY 
109933/20

23 
30.10.2023 CONTC/7475/2023 7 

 
U 

   

50 U CHHOTRAY 
109934/20

23 
30.10.2023 WP(C)/9172/2021 7 

 
U 

   

51 P K JENA 
109935/20

23 
30.10.2023 WP(C)/5727/2005 7 

 
U 

   

52 
P.K.MOHANT

Y 

109936/20

23 
30.10.2023 

ABLAPL/10390/20

23 
10 

 
C 

   

53 P.K.BARIK 
109938/20

23 
30.10.2023 

ABLAPL/10347/20

23 
10 

 
C 

   

54 D.SWAIN 
109939/20

23 
30.10.2023 

WP(C)/10670/201

3 
10 

 
C 

   

55 B.MAHALI 
109940/20

23 
30.10.2023 

WP(C)/10670/201

3 
10 

 
C 

   

56 P.K. LENKA 
109941/20

23 
30.10.2023 

WP(C)/14760/202

0 
10 

 
C 

   

57 A.K.BEHERA 
109942/20

23 
30.10.2023 

WP(C)/14760/202

0 
10 

 
C 

   

58 
B.R.SENAPA

TI 

109943/20

23 
30.10.2023 

WP(C)/14760/202

0 
10 

 
C 

   

59 P.K. LENKA 
109944/20

23 
30.10.2023 

WP(C)/14760/202

0 
10 

 
C 

   

60 M M NAYAK 
109945/20

23 
30.10.2023 WA/1189/2023 7 

 
U 

   

61 

GOPAL 

MISHRA @ 

SANTOSH 

KUMAR 

MISHRA 

109960/20

23 
30.10.2023 

ABLAPL/8282/202

3 
7 

 
U 

   

62 
PRATYUSHA 

MISHRA @ 

109961/20

23 
30.10.2023 

ABLAPL/8240/202

3 
7 

 
U 

   



ILLI 

63 H.K. DASH 
109963/20

23 
30.10.2023 WP(C)/712/2009 20 

35.00,3*

35 dms 
U 

   

64 SK ROUT 
109976/20

23 
30.10.2023 CRLA/451/2022 10 

 
C 

   

65 R SAMAL 
109977/20

23 
30.10.2023 

WP(C)/28548/202

3 
10 

 
C 

   

66 
L D SAHOO-

A 

109979/20

23 
30.10.2023 WP(C)/2802/2020 7 

 
U 

   

67 
G D 

MALLICK 

109980/20

23 
30.10.2023 

WP(C)/29931/202

3 
7 

 
U 

   

68 
PRASANTA 

MOHARANA 

109981/20

23 
30.10.2023 

WP(C)/27057/202

2 
7 

 
U 

   

69 A SAHOO 
109982/20

23 
30.10.2023 

WP(C)/17546/201

1 
7 

 
U 

   

70 S DAS 
109983/20

23 
30.10.2023 

WP(C)/31327/202

2 
7 

 
U 

   

71 S DAS 
109984/20

23 
30.10.2023 

WP(C)/31327/202

2 
7 

 
U 

   

72 R K SAHU 
109985/20

23 
30.10.2023 WP(C)/9157/2006 7 

 
U 

   

73 C SAHU 
109986/20

23 
30.10.2023 

WPC(OAC)/3428/2

015 
7 

 
U 

   

74 S NAYAK 
109987/20

23 
30.10.2023 

WPC(OAC)/3112/2

012 
7 

 
U 

   

75 
P C 

MOHANTY 

109988/20

23 
30.10.2023 

WPC(OAC)/1628/2

018 
7 

 
U 

   

76 S C BISWAL 
109989/20

23 
30.10.2023 CRLMC/232/2012 7 

 
U 

   

77 S C BISWAL 
109990/20

23 
30.10.2023 CRLMC/286/2012 7 

 
U 

   

78 S C BISWAL 
109991/20

23 
30.10.2023 CRLMC/287/2012 7 

 
U 

   

79 S C BISWAL 
109992/20

23 
30.10.2023 CRLMC/288/2012 7 

 
U 

   

80 S C BISWAL 
109993/20

23 
30.10.2023 CRLMC/289/2012 7 

 
U 

   

81 S C BISWAL 
109994/20

23 
30.10.2023 CRLMC/290/2012 7 

 
U 

   

82 S C BISWAL 
109995/20

23 
30.10.2023 CRLMC/291/2012 7 

 
U 

   

83 S C BISWAL 
109996/20

23 
30.10.2023 CRLMC/292/2012 7 

 
U 

   

84 S C BISWAL 
109997/20

23 
30.10.2023 CRLMC/293/2012 7 

 
U 

   

85 S C BISWAL 
109998/20

23 
30.10.2023 CRLMC/3111/2012 7 

 
U 

   



86 I PANDA 
109999/20

23 
30.10.2023 OJC/4308/2000 7 

 
U 

   

87 C K BARIK 
110000/20

23 
30.10.2023 WA/1204/2023 7 

 
U 

   

88 P P BEHERA 
110001/20

23 
30.10.2023 CRP/16/2023 7 

 
U 

   

89 
S K 

MOHAPATRA 

110002/20

23 
30.10.2023 CRLREV/301/2006 7 

 
U 

   

90 
P C 

MOHANTY 

110003/20

23 
30.10.2023 WA/904/2023 7 

 
U 

   

91 J R RATH 
110004/20

23 
30.10.2023 CONTC/1677/2015 7 

 
U 

   

92 J R RATH 
110005/20

23 
30.10.2023 CONTC/854/2015 7 

 
U 

   

93 A SAHOO 
110006/20

23 
30.10.2023 RVWPET/197/2022 7 

 
U 

   

94 N K ROUT 
110007/20

23 
30.10.2023 MACA/466/2022 7 

 
U 

   

95 A DAS 
110008/20

23 
30.10.2023 

ABLAPL/7680/202

3 
7 

 
U 

   

96 D P DAS 
110009/20

23 
30.10.2023 

ABLAPL/9785/202

3 
7 

 
U 

   

97 T SETHI 
110010/20

23 
30.10.2023 

ABLAPL/12227/20

23 
7 

 
U 

   

98 T K NAYAK 
110011/20

23 
30.10.2023 

WP(C)/30191/202

1 
7 

 
U 

   

99 

SHYAM 

SUNDAR 

KHUNTIA 

110012/20

23 
30.10.2023 WP(C)/6632/2009 10 

 
U 

   

    
Total  783 

     

N I C 

 


